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Date of Order: 04.10.2016

| MA No. 291/00279/2016 (OA No. 602/2011)

' ]_/M/CB Sharma, counsel for applicant.
-1 Mr. Kinshuk Jain, counsel for respondents.

M.A No. 201/00279/2016 has been filed by..the

‘indicating that they have complred wrth the orders of thlS: |
Tribunal, therefore, the same be taken on record There .
is no such direction of this Court to place on record the

» compllance affidavit.

- Therefore, the Misc. Application is dismissed.
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‘respondents for placing on record compllance afﬁdavrt"t -



